
Goverrrr.ncrrt of' Jatnntu & Kashrrir
I -abour & I}nplovnrcnt I)epartntcnt
('ivi I Se'crctariat. Janr rru/S rittasar

Notifi c:tlion

Jammu, trr.-- :f-.luly, 2023

S.O. 35/ In exercise ol'powers conl-cncd by Clause (a) ol Section 2 of the

lndustrial Employment (Standing Orders) Act. 1946 (Act XX oi I 946). and in

supersession all previous notifications issued in this behalf. the (iovcmment of

Jammu and Kashmir hereby appoint Administrative Secretary. l,abour and

Employment Department as the "Appellate Authority" for the whole Union

Tenitory of Jammu and Kashmir for purpose of the Ac1.

By order of Government of .fammu and Kashmir.

No: I.ll-LAB/2 /2023 - I I -L-&.8

sd/-
(Rehana Batul) IAS

Secretary to the Government

Dated? b(.07.2023

Conv to thc:-

l. Secretary to Government of India, Ministry of Labour and Employment'
New Delhi.

2. Joint Secretary, MIIA (J&K), Govemrpent of India, New Delhi.
3. Principal Secretary to Hon'ble Lieutenant Covernor, J&K.
4. All Administrative Secretaries.

5. Director lnformation. J&K Jammu/Srinagar for publication.
6. Labour Commissioner, J&K.
7. Additional Secretary to CS. J&K for information of the worthy Chief

Secretary
8. Ceneral Managcr, Gort. Press, for publication of the notification in Gow.

Gazette.
9. PS to Secretary to the Govemment, Labour & Employment Department.
10. I/C Website, Labour and Employment.
ll.StockFile.
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Depull, Secreta ry to the (J


